IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF FEBRUARY, 2026

PREVIOUS INSTITUTION DISPOSAL CLOSING
. HINGIOFCASES BALANCE | FB| DB sB| TOTAL| FB] DB sB| TOTAL|BALANCE
MAIN CASES:- 01.02.2026 28.02.2026
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 15657 0 6/ 153 159] 0 2 3 33 15783
2 CIVIL SECOND APPEAL 4848] 0 0 55 55] 0 0] 20 20 4883
3 EXECUTION FIRST APPEAL 118] 0 0 3 31 0 0 1 1 120
4 EXECUTION SECOND APPEAL 241 0O 0 2 2] O 0 1 1 25
5 CIVIL MISC. APPEAL 35853] 0O 92| 441 533] 0| 85| 250 335 36051
6 CIVIL REVISION 7141 O 0 53 53] 0 0 43 43 724
7 CIVIL REVIEW 768] 0| 19 11 30| Of 14 17 31 767
8 INCOME TAX REFERENCE 0] O 0 0 0] O 0 0 0 0
9 OTHER TAX REFERENCE 116] 0 2 0 2] O 1 0 1 117
10 TAX CASES 0] 0 0 0 0] 0 0 0 0 0
11 CUSTOM APPEAL 271 O 3 0 31 0 1 0 1 29
12 INCOME TAX APPEAL 457] 0| 32 0 32] O 1 0 1 488
13 WEALTH TAX APPEAL 0] O 0 0 0] O 0 0 0 0
14 BLACK MONEY TAX APPEAL 5] 0 0 0 0] O 0 0 0 5
15 SALES TAX REVISON 758] 0 0 11 11] 0 0 0 0 769
16 TESTAMENTARY CASES 0l O 0 0 o] O 0 0 0 0
17 COMPANY PETITION 6] O 0 0 0] 0 0 0 0 6
18 COMPANY EXECUTION PETITION 0] O 0 0 0] O 0 0 0 0
19 COMPANY APPEAL 6] O 0 0 0] O 0 0 0 6
20 COMPANY APPLICATION 74| O 0 1 1 O 0 0 0 75
21 COMPANY SUIT 121 O 0 0 0] O 0 0 0 12
22 COMPANY LIQUIDN. CASES 33] O 0 0 0] O 0 0 0 33
23 ELECTION PETITION 8] 0 0 0 0] 0 0 0 0 8
24 SPECIAL APPEAL (CIVIL) 31] O 2 0 2l O 2 0 2 31
25 SPECIAL APPEAL (WRITS) 2315] 0| 83 0 83| 0| 106 0 106 2292
26 CIVIL CONTEMPT 3041] 0 23| 210 233] 0O 43| 177 220 3054
27 CIVIL WRITS 88387] 0| 390 1630| 2020] O 273| 1685 1958 88449
28 RECRIMINATION PETITION 0] O 0 0 0] 0 0 0 0 0
29 CROSS OBJECTION 661] 0O 0 6 6] 0 0 1 1 666
30 CIVIL REFERENCE 71 O 0 0 0] O 1 0 1 6
31 CIVIL TRANS. APPLICATION 234] O 0 45 45| 0 0 67 67 212
32 CIVIL MISC. PETITION 31 0 0 0 0] O 0 0 4] 3
33 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 771 O 0 1 1 O 0 1 1 77
TOTAL (A) 154240] 0| 652] 2622 3274] 0] 529]| 2294| 2823] 154691
CRIMINAL SIDE:-
1 MURDER REFERENCE 31 0 1 0 1 O 0 0 0 4
2 CRIMINAL APPEAL 35329] 0| 47| 237 284] 0| 30 69 99 35514
3 CRIMINAL REVISION 12438] 0O 0] 232 232] O 11 115 116 12554
4 CRIMINAL MISC. PETITION 26736] O 0| 608 608| 0 0| 358 358 26986
(U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 2437] O 0| 1511 1511] O 0] 1016] 1016 2932
(U/S 438 & 439 CR.P.C)
6 CRIMINAL CONTEMPT 15] 0 2 1 3] O 0 0 0 18
7 CRIMINAL REFERENCE 51 0 0 0 0] O 0 0 0 5
8 HABEAS CORPUS 43| 0| 38 0 38] 0{ 49 0 49 32
9 CRIMINAL LEAVE TO APPEAL 1013] O 0 28 28] O 0 2 2 1039
10 CRIMINAL WRITS 1420] 0| 14| 138 152] 0] 12| 104 116 1456
11 CRIMINAL REVIEW 0] O 0 0 0] O 0 0 0 0
TOTAL (B) 79439] 0| 102] 2755] 2857 0] 92| 1664] 1756 80540
TOTAL (A+B) 233679| 0| 754] 5377] 6131| 0| 621| 3958] 4579] 235231
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF FEBRUARY, 2026

S.No KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
) BALANCE | FB DB sB| TOTAL|] FB DB sB] TOTAL|BALANCE
MISC. CASES:- 01.02.2026 28.02.2026
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 51731 ol 38| 204] 240] O 41| 194 235 5178
2 |BAIL & STAY IN CRL.REVISION a351] o] o| 1e6| 166/ 0/ O] 65 65 4452
3 [BAIL & STAY IN CRL.MISC.PET. 261721 ol ol 5a7| 547] 0] O] 316] 316] 26403
4 |BAIL&STAY IN CRLTRAN. PET. & CR 1433] 0 0] 111 111] O 0| 96 96 1448
5 [BAIL & STAY IN CRL.CONT.PET. ol of] o 0 ol of] o© 0 0 0
6 |BAIL & STAY IN CRLLA 13 of o 1 11 o/ 0 0 0 14
7
CRIMIALISG JPPUCRTON | jo0s] of 1| 1] o] o 2| 4o ] 1o
TOTAL (C) 38230] o] 37| 1086] 1123| o] 43] 714] 757] 38596
2 | CRIMINAL TRANSFER 81l o] o 7 7 o] o 7 7 81
3 | STAY IN HABEAS CORPUS al of] 0 0 ol of 4 0 4 0
TOTAL (D) 85| o] o 7 71 of 4 7 11 81
TOTAL (C+D) 3g315| o] 37| 1093 1130] o| 47| 721] 768] 38677
TOTAL (A+B+C+D) 271994] ol 791| 6470] 7261] o] 668] 4679] 5347| 273908
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL 48] o] 3 0 3] of © 0 0 51
2 |STAY IN W.T. APPEAL / CUSTA 21 o] 2 0 2| of 1 0 1 22
3 |STAY IN O. T. REFERENCE 108] o] 1 0 1l of o 0 0 109
4 |[STAY INS. T. REVISION 484 o] o 7 71 of o 0 0 491
5 |STAY IN CIVIL IST APPEAL 6399) o] 3| 143] 146] o] 2] 31 33 6512
6 |STAY IN CIVIL 2ND APPEAL 2130] o] o] 54 s4] ol o] 12 12 2172
7 |STAY IN EXE. FIRST APPEAL 114 o[ o 3 3 of o 1 1 116
8 |STAY IN EXE. 2ND APPEAL 21l o] o 2 2[ of o 1 1 22
9 |STAY IN C. M. APPEAL o874] 0| 67| 146] 213 o] 43| 113] 156 9931
10 |[STAY IN CIVIL REVISION 629] o] o] 53 53] ol of 36 36 646
11 [STAY IN CIVIL CONTEMPT 24 ol o 0 ofl of o 0 0 24
12 |[STAY IN SPL. APPEAL (CIVIL) 20l o] o 0 of o] 1 0 1 19
13 |STAY IN CIVIL TRANS. APPLN. 211] ol o] 41 a1l o] o] 60 60 192
14 |STAY IN COMPANY CASES 19] of o 0 ol of] o 0 0 19
15 [STAY IN SPL. APPEAL (WRIT) 2004] o] 77 0 771 o] 92 0 92 1989
16 |[STAY IN WRIT PETITION 42060 o] 265| 1577| 1842| o] 237| 1474] 1711] 42191
TOTAL (E) 64166] o] 418] 2026| 2444| o] 376| 1728] 2104] 64506
> | CIVIL MISC. APPLICATIONS 4618 0| 38| 194] 232] o] 25| 159] 184 4666
3 | CIVIL MISC. CASES U/S-5 13944] o 127] 381 508] o] 105] 1368 1473] 12979
4 EXE. MISC.APPLICATION ol of o 0 ol of o 0 0 0
5 LEAVE TO APPEAL TO S.C. 2[ of o 0 o] of o 0 0 2
TOTAL (F) 18564] o] 165] 575 740| o] 130] 1527] 1657] 17647
TOTAL (E+F) 82730] ol s83| 2601] 3184] o] 506] 3255] 3761] 82153
TOTAL (C+D+E+F) 121045| o] e620] 3694] 4314] o] 553] 3976] 4529 120830
GRAND TOTAL (ATOF) 354724 0[1374] 9071] 10445] 0]1174] 7934] 9108] 356061|
Dt. : 2026-03-18 12:42
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